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WRIT PETITION (CIVIL) Diary No. 21693/2022

SUNIL PRABHU & ORS.                                Petitioner(s)

                                VERSUS

SPEAKER MAHARASHTRA LEGISLATIVE ASSEMBLY & ANR.   Respondent(s)

Date : 18-07-2022 This petition was mentioned today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE KRISHNA MURARI
         HON'BLE MS. JUSTICE HIMA KOHLI

For Petitioner(s) Mr. Devadatt Kamat, Sr. Adv. (Mentioned by)
Mr. Javedur Rahman, Adv.

                    
For Respondent(s)                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Upon being mentioned by  Mr. Devadatt Kamat, learned

senior counsel appearing for the petitioners, we direct the

Registry to tag this matter with W.P.(C) No. 468/2022 and other

connected matters.

(RAJNI MUKHI)                              (R.S. NARAYANAN)
COURT MASTER (SH)                         COURT MASTER (NSH)
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